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OFFICE OF THE RBI OMBUDSMAN

(GREREITE))

(Thiruvananthapuram)

Notice Inviting E-Tender

Tender for publication of advertisement in newspapers regarding “Reserve Bank —
Integrated Ombudsman Scheme, 2021” on May 25, 2025 (Sunday).

Reserve Bank of India, Thiruvananthapuram invites e-tender for the publication of

advertisement in newspapers regarding ‘Reserve Bank — Integrated Ombudsman Scheme,

2021°. The said advertisement will be published on Sunday, May 25, 2025 (in an English and

two Malayalam dailies) in all Kerala editions (specimen enclosed in Annex 1 to 3). The

tendering process shall be done through the e-tendering portal of MSTC Ltd

(https://www.mstcecommerce.com/eprochome/rbi) as per the annexed terms & conditions. All

eligible and interested companies / agencies / firms must register themselves with MSTC Ltd

through the above-mentioned website to participate in the e-tendering process. The schedule

of e-tender is as follows:

E-Tender No.

RBI/Thiruvananthapuram Regional

office/Others/1/25-26/ET/30

a) Estimated cost of the tender

24,50,000/- (Four lakhs and fifty thousand
rupees only)

(including GST and all applicable charges)

b) Mode of e-tender

e-Procurement System Price Bid through
https://www.mstcecommerce.com/eprochome/r

bi

c) Type of e-tender

Limited

d) Date of NIT available to parties to

download

April 11, 2025, 05:00 PM onwards

e) e-tender Fees

NIL

f) Date of Starting of e-tender for

submission of on-line Price Bid at

May 02, 2025, 10:00 AM onwards



https://www.mstcecommerce.com/eprochome/rbi
https://www.mstcecommerce.com/eprochome/rbi
https://www.mstcecommerce.com/eprochome/rbi

https://www.mstcecommerce.com/e

prochome/rbi/

g) Date of closing of online e-tender

for submission of Price Bid.

May 19, 2025 till 10:00 AM

h) Date & time of opening of price bid

May 19, 2025 at 11:00 AM

i) Last date for remitting EMD
(2% of the contract value by
Successful bidder)

May 20, 2025 by 02:00 PM

(To be remitted to:

Beneficiary name: OBO RBI TVM
Beneficiary IFSC Code: RBISOTHPAO1
Beneficiary A/c no: 8614038)

j) Validity of the e-tender

90 days from the date of opening of Price bid

k) Transaction Fee (Non-refundable)

Payment of transaction fee as mentioned in the
MSTC portal through MSTC payment
Gateway/NEFT/RTGS in favour of MSTC
limited or as advised by M/s MSTC limited.

2. The Bank is not bound to accept the lowest tender and reserves the right to accept either in

full or in part any tender. The Bank also reserves the right to reject all the tenders without

assigning any reason thereof.

3. No quotation will be accepted with any condition quoted by the vendor whatsoever. Such

quotation will be rejected at the discretion of the Bank.

4. Amendments / corrigendum to the tender, if any, issued in future will only be notified on the

RBI Website and MSTC Website as given above and will not be published in newspapers.

RBI Ombudsman
Reserve Bank of India

Thiruvananthapuram



https://www.mstcecommerce.com/eprochome/rbi/
https://www.mstcecommerce.com/eprochome/rbi/

RAATS SR &1 Hrafay

OFFICE OF THE RBI OMBUDSMAN
(frFa=iaqza)

(Thiruvananthapuram)

fagmu= & yeTRE & fore fAfaer

Tender for publication of advertisement in newspapers regarding “Reserve Bank —
Integrated Ombudsman Scheme, 2021” on May 25, 2025 (Sunday)

¢33 H.Tender No: RBI/Thiruvananthapuram
Regional office/Others/1/25-26/ET/30

YT 1 PART | — d-d] dicil TECHNICAL BID

Sl Activity Date
No.
1 | YRdg Roid dF @1 dearse 3R | 11 30, 2025 &l GIUER 05:00 Io1 A

g%ﬂ?ﬂ gred # ffdar 3 Juasar April 11, 2025, 05:00 PM onwards

Date of availability of Tender in RBI
Website and MSTC Portal

2 | fAfder S A &t Fad fafy 19 {3, 2025 B! &8 10:00 I dPH
Due date for submission of Tender May 19, 2025 till 10:00 AM

3 | fAfaer Wi &t fafy 19 7%, 2025 D! Jag 11:00 ol
Date of opening of Tender May 19, 2025 at 11:00 AM
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DISCLAIMER

RTINS ST BT By, fAea-dyRd A IgH U&H &1 IR B YR &1 SIHdRT
éﬁ%ﬁﬂgmﬁaéﬂwm%muﬂ?ﬁum&%ﬁMﬁ%Wﬁmﬁ
IRIT FrayF SRl § SR 3V e AF €, 7 O URAT Rord d SR T & 39 fadt ot
TTTIHROT 7 TR SR 7 g1 31 Yafdd SAfABINGY, HHATR), Toic! a1 GaledRI # ¥ dls
Wt gem a1 21 39 ey # Aitd TSR a1 39% 1Y U &I S gh aran faat ot
SH®BRT &1 gofdT a1 Teidhdl & =0 H Bls dRel a1 Dl Ui, e a1 Higd |

Office of the RBI Ombudsman, Thiruvananthapuram, has prepared this document to give

background information on the Project to the interested parties. While Reserve Bank of
India has taken due care in the preparation of the information contained herein and believe
it to be in order, neither Reserve Bank of India nor any of its authorities or agencies nor
any of their respective officers, employees, agents or advisors give any warranty or make
any representations, express or implied as to the completeness or accuracy of the
information contained in this document or any information which may be provided in

association with it.

STHSR! Tl 8 BT 31T T8l & | TP UTeal DI U WY &1 YBT3 B BI ATTRIdHdl
BT 8 SR IRardmel &I fafad U & gfY A 31 S1a=adhdl Bidl § & 361+ U hal §
3R I Pad URAT Red s gRT e 91 633 § USH &1 T8 SMbR TR U™ T8l ®d
g1 I8 TFBRI 39 YR IR USH P1 ol g fob a8 URdg Roid o a1 39 et +ff urfdres<or
T TSR g1 I9b Tafdrd UGN, HHAMRAN, Toic! AT JATgPRI IR IR-STHBR! B

The information is not intended to be exhaustive. Interested parties are required to make

their own inquiries and respondents will be required to confirm in writing that they have
done so and they do not rely only on the information provided by RBI in submitting the
Tender. The information is provided on the basis that it is non — binding on Reserve Bank
of India or any of its authorities or agencies or any of their respective officers, employees,

agents or advisors.

YR Rod s uRaoHT & 91y 3 §¢- a1 URASHT & [T &1 sea-, 39 gxay |
Wﬁ@mﬁﬁwﬁmm@ﬁmmmmﬁw%mmw%
AT B | T T Tad B aTal fopddt it uer & Iy A R 3 T R ¥ SR B BT
fYHR ot TRfErd T 81 B e B aral Afaaal a1 Swief &I fdt +ft TeR &t anra

&1 Ufagfe &1 Y el fosar smem|
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Reserve Bank of India reserves the right not to proceed with the Project or to change the
configuration of the Project, to alter the timetable reflected in this document or to change
the process or procedure to be applied. It also reserves the right to decline to discuss the
matter further with any party expressing interest. No reimbursement of cost of any type will

be paid to persons or entities expressing interest.

feooft Note :

Tt ISR & Fie Tgd H3 A Ugd, TAP A & ded 14 & f9avur & fae 59
SXTa & HIT 11 ° & 7S A#el &) el #RAm smawus gl

All Tenderers are required to refer the items given in the Part Il of this document for
details of the work under each item before quoting.

TP He & e oF, 9t o) #=1 9ied die ot 9t 81

Rate for each item is to be quoted inclusive of all applicable taxes.
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YR f¥eld 9§ Reserve Bank of India
SRETSTE FNTSHAT HT HHATAT OFFICE OF THE RBI OMBUDSMAN

ﬁRWFI?I'ﬂTFI Thiruvananthapuram

é - ﬁﬁa S{THOT Y=IT Notice Inviting E-Tender

25 T3 2025 RfIAR) 3 "Red §%- Talgpd Siagaa qieHT, 2021" & Gy § GHRR
o= ¥ fague & v o fore Aifaer

Tender for publication of advertisement in newspapers regarding “Reserve Bank —
Integrated Ombudsman Scheme, 2021” on May 25, 2025 (Sunday).

YR feord S, favadaRy Rord - Taied iagaa FivMT, 2021 & o § IHER
T3 & fagmo & ueeTRE & fo s-fAfaer smfad war 8 1 Sad fague Qe 25 7S 2025 & (Uh
3RS SR &Y geraTad St H) ova & Tt TR | Ui fobar Se (Sraud 1 3 |
T e | e ufosar vreadh faffics & s-Mfder tica & Arem 3 How 2rdl vd el &
IR BT SMEH | 3-Ffaer ufshar & Ui oF & fore et U iR S5 U=l / Toifyd! / BHT &l
IWYFd daTEC & HIAH 4 THUGCRT fIffes & Try SuAT USiaxul &1 8| 3-[faar &t
ST T UPR &

Reserve Bank of India, Thiruvananthapuram invites e-tender for the publication of
advertisement in newspapers regarding ‘Reserve Bank — Integrated Ombudsman Scheme,
2021’. The said advertisement will be published on Sunday, May 25, 2025 (in an English and
two Malayalam dailies) in all Kerala editions (specimen enclosed in Annex 1 to 3). The
tendering process shall be done through the e-tendering portal of MSTC Ltd

(http://mstcecommerce.com/eprochome/rbi) as per the annexed terms & conditions. All eligible

and interested companies / agencies / firms must register themselves with MSTC Ltd through
the above-mentioned website to participate in the e-tendering process. The schedule of e-

tender is as follows:

g‘.ﬁﬁa‘r IBAT E-Tender No. RBI/Thiruvananthapuram Regional
office/Others/1/25-26/ET/30

a) e &t SIATT ArTd %4,50,000/- (AR TG IR IR $UY)
(SHTeet 3 Juit o] Yeeb Aigd)



http://mstcecommerce.com/eprochome/rbi
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Estimated cost of the tender

¥4,50,000/- (Four lakhs and fifty thousand
rupees only) (including GST and all applicable

charges)

b)

S-S B faYl

Mode of e-tender

www.mstcecommerce.com/eprochome/rbi & qTHH
3 3-Ffder IR Rien geg aielt &1 adier

e-Procurement System Price Bid through

www.mstcecommerce.com/eprochome/rbi

c)

3-[AfdeT o1 UBR

Type of e-tender

iferd

Limited

d) UIféal &1 STeTes FA & faw | 11 31U, 2025 P GUER 05:00 IO T
T3S cl bl Iusydr fafy April 11, 2025, 05:00 PM onwards
Date of NIT available to parties
to download

e) s-[fdar Reh e-tender Fees ][ NIL

f) http://mstcecommerce.com/epro (02 Irsf , 2025 A Jdg 10:00 EoE]

chome/rbi U2 &ﬁEIFIET-[H\FqEﬁFﬁ
ST A & foe S-Afder = gn
CARGIR

Date of Starting of e-tender for
submission of on-line Price Bid
at

http://mstcecommerce.com/epro

chome/rbi/

May 02, 2025, 10:00 AM onwards



http://www.mstcecommerce.com/eprochome/rbi
http://mstcecommerce.com/eprochome/rbi/
http://mstcecommerce.com/eprochome/rbi/
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g) Hed Sl o1 R & forg 19 A8, 2025 oI S 10:00 T AP
3{Tae 3-Afder Rga A @1 [May 19, 2025 till 10:00 AM
sifers faf
Date of closing of online e-

tender for submission of Price
Bid.

h) T dicl @ia- &1 iy 3R 999 (19 1, 2025 P a8 11:00 ol
Date & time of opening of price bid |May 19, 2025 at 11:00 AM

) SUAS! oH & B i fafy |20 g, 2025 HI TIUER 02:00 T TH
(T Slefiardl gRT 3 Hed  [May 20, 2025 by 02:00 PM
DI 2%)
Last date for remitting EMD

(2% of the contract value by

(To be remitted to:

Beneficiary name: OBO RBI TVM
Beneficiary IFSC Code: RBISOTHPAO1
Beneficiary A/c n0:8614038)

Successful bidder)

j) s-Mfaar &t ayar oY Siel Wia- &t arkia 9 90 faa
Validity of the e-tender 90 days from the date of opening of Price bid
k) Te Yob (3Tfdey) THTHCIE Ui H THUHE YiTaH

/TS CH/SREISTY o ATeqH ¥ TATHC T

Transaction Fee (Non-refundable) %ﬁ%@%u&ﬁmﬁﬂﬁ@wﬂﬁ%ﬁ%—sm
gford fhT U SR e Yo &1 Y|

Payment of transaction fee as mentioned in the
MSTC portal through MSTC payment
Gateway/NEFT/RTGS in favour of MSTC limited or
as advised by M/s MSTC limited.
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2. §% gAay fAfde 1 WHR dx= & o areg =781 § SR farat off ffaer &1 gof an s =u
T WHR HA BT AAGR JRI&T 3@ 8| §F o1 BIg SR gag, T F[Afdaret & srdler
B BT AIBR 1 R T B

The Bank is not bound to accept the lowest tender and reserves the right to accept either in
full or in part any tender. The Bank also reserves the right to reject all the tenders without

assigning any reason thereof.

3. faspar grT ot 21 & 1Y pie fHT TN, His Wt HIeYH WiHR Tal fHar S 59 W &
B Bl b & fgdd W RIIBR B fear |

3. No quotation will be accepted with any condition quoted by the vendor whatsoever. Such

quotation will be rejected at the discretion of the Bank.

4. vfawr ¥ ST Ffaer & 9= / YEum, i S8 1, Had SREISTS dadse 3R THIIERT
JeuTEe o fb SR foar man §, W Siiegfud fovam STum ofR IHeR W | UeiRid e fean
ST

4. Amendments / corrigendum to the tender, if any, issued in future will only be notified on the

RBI Website and MSTC Website as given above and will not be published in newspapers.

3R &t 3 3ESTAT RBI Ombudsman
YR fisid & Reserve Bank of India

fa¥a=aYRA Thiruvananthapuram
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Td Ud fAEeM Terms and conditions:

1. 98, QHER T # a9 (Srau 1 9 3 T G UReT T & UHRH & forg a0 g1 3
O IfaaR 25 W 2025 FF TH 3TSH 3R G HAATAH P! H A &b JHt G0N | UH1RId
forar ST © | fORTos § UepTiRId &t o1 aTcl IRl ey 1 9 3 W dau 7

This is an invitation for the publication of advertisement (draft specimen attached in Annex 1
to 3) in newspapers. The said advertisement has to be published on Sunday, May 25, 2025

in an English and two Malayalam dailies in all Kerala editions. The content to be published

in advertisement is attached in Annex 1 to 3.

2. 39 3-Ffaar feran & draa YR Rerd 9@ & O-d & 2 fashdrafi &1 g1 U o &1 Sigdfd
gl

Only empanelled vendors of RBI are allowed to participate in this e-tendering process.

3. FoF TR U= § R UeIRid fohar S gepar & S = T & 7 #:

The list of newspapers in which advertisement may be published is detailed below:

HTYT Language HHNR U Newspapers

aaaad 3R fEdl | Argyf, Aedrer TRl

Malayalam and Hindi Mathrubhumi, Malayala Manorama
EEREPE] < feg

Hindi and English The Hindu

4. fagmom &1 Argyfy, AeETen AR & AagaH R &l Wt & T SR - 8(w)*20(h) I
(CATHAT) 3R ¢ feg # Rt SR SISt HTo & oW SR 10(w)*25(h) THT (TRTHT) PR & UHIRIa
fobaT ST 918 T |

The advertisement should be published in the size — 8(w)*20(h) cms (approximately) for

Malayalam and Hindi language in Mathrubhumi, Malayala Manorama and in the size

10(w)*25(h) cms (approximately) for Hindi and English language in The Hindu.
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5. g e fovar S fos Ia 1 $ICIE &1 999, YAER 0F & STER 6T e siifd uds
Ag & foTT 3T Ta1 &1 S UaH {6l off Tddl g dict diel & e [axayur & d1g, didl
TG &1 S|

It may be noted that lowest quotation will be selected newspaper wise i.e, for each item,

separate L1 may be awarded. Bid will be awarded after manual analysis of bid quotes.

6. fasToe ToiT a8 YA o {6 fase &1 wH srede® g1 a1iey S IHER U3 & 431
YRT § I YN 91 UiEd g8 R @S &A1 91t A & R T Wi &1 3THR THT g1 dTiel
b a8 M ¥ gl ST 9o |

Advertising agency to ensure that placement of advertisement should be eye-catching and
should appear on the third page or fifth page in the main part of the newspaper and not

in the supplement. Font size to be such that it is easily readable.

7. SiciterdT (U1 QRT 9, 3-9d, YU HaR 3R BH/TS! BT Udl T S|

The Bidder will provide his/her full name, e-mail, contact number and address of the

firm/agency.

8. fasharafl &1 HRdTT $ud # G A i wigd ufd o Jet & & 1T Pie TRgd BT Saeb
21 59 99y # 9 gRT I stfafved grar Wier &) far s

The vendors are required to submit quotes for rates per square cm inclusive of all applicable

taxes in Indian Rupees. No extra claim shall be entertained by the Bank in this regard.

9. §% gAY fAfder 1 WHR Fx= & forg areg 781 § SR faradt off fAfaer &t gof an siiffe =u
T WHR HA B1 ISR JRIET I@d1 81 & o1 D5 SR gare 3 fAfaarstt o srfier
B BT ARBR R T B

The Bank is not bound to accept the lowest tender and reserves the right to accept either in
full or in part any tender. The Bank also reserves the right to reject all the tenders without

assigning any reason thereof.
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10. faftrr Twmron H yetiRid U ot ufd & 91 fod 1 63 SR TE 9 & T1Y TSl
H3e BiH & I TRE ¥ U1 R YA fHa1 S| 39 3amal, YdH ari] e &I deldl &
T fordn STe |

Payment shall be made on submission of bill along with the copy of advertisement published

in the various editions and dully filled in NEFT mandate form along with a cancelled cheque.
Further, payment shall be made after deduction of applicable charges/taxes as per extant

instructions.

11. T1df Td ey & B8 W gRadq, oIk i &t 9t yRdig Reld §% & faRwifier g
3R gyt fedurR®! & fou sTeaeRT BNl

Any change in the terms and conditions, and the contents of the advertisement shall be

prerogative of Reserve Bank of India and will be binding on all stakeholders.
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SARALATS NS BT HITAT OFFICE OF THE RBI OMBUDSMAN
fo¥a=idYRA Thiruvananthapuram

25 WS 2025 RfIAR) # "Rerd - tdipa

SNESHA Tl 2021" & Ha Y T TR
Ul ¥ fagu_ & yeRE & e fAfaer

Tender for publication of advertisement in newspapers regarding “Reserve Bank —
Integrated Ombudsman Scheme, 2021” on May 25, 2025 (Sunday)

HIT 2 PART 1l —

TP He & e o Tt ar &~ Ifed wie &1 9t 81

Rate for each item is to be quoted inclusive of all applicable taxes.

Price BID

¢8¥ |. Tender No: RBI/Thiruvananthapuram Regional office/Others/1/25-26/ET/30

Item Particulars of the work Unit Quantity Date of Rate per
no advertisement| square
cms.
(inclusive
of all taxes
—inRs.)
Release of advertisement in | Per 8 cms (w)* May 25, 2025 —
Malayalam in Mathrubhumi as | sq.cms |20 cms (h) |Sunday (all
given in Annex 3 to be published Kerala edition)
1 in the size 8 cms (w) * 20 cms (h)
in all Kerala edition
(Rate to be quoted in rate per
sg.cms.)
Release of advertisement in Hindi | Per 8 cms (w)* May 25, 2025 —
in Mathrubhumi as given in Annex | sq.cms |20 cms (h) |Sunday (all

2 to be published in the size 8
cms (w) * 20 cms (h) in all Kerala
edition

(Rate to be quoted in rate per

Kerala edition)
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sSq.cms.)

Release of advertisement in | Per 8 cms (w)* May 25, 2025 —
Malayalam in Malayala | sgq.cms [20 cms (h) [Sunday (all
Manorama as given in Annex 3 to Kerala edition)
be published in the size 8 cms (w)

* 20 cms (h) in all Kerala edition

(Rate to be quoted in rate per

sq.cms.)

Release of advertisement in Hindi | Per 8 cms (w)* May 25, 2025 —
in Malayala Manorama as given | sq.cms |20 cms (h) |Sunday (all

in Annex 2 to be published in the Kerala edition)
size 8 cms (w) * 20 cms (h) in all

Kerala edition

(Rate to be quoted in rate per

SQq.cms.)

Release of advertisement in Hindi | Per 10 cms (w)* May 25, 2025 —
in The Hindu as given in Annex 2 | sq.cms 25 cms (h) |Sunday (all

to be published in the size 10 cms Kerala edition)
(w) * 25 cms (h) in all Kerala

edition

(Rate to be quoted in rate per

$Q.cms.)

Release of advertisement in | Per 10 cms (w)* May 25, 2025 —
English in The Hindu as given in | sq.cms [25 cms (h) [Sunday (all

Annex 1 to be published in the
size 10 cms (w) * 25 cms (h) in all
Kerala edition

(Rate to be quoted in rate per
SQ.cms.)

Kerala edition)
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Annex |

RESERVE BANK OF INDIA

www.rbi.org.in

Redressal of complaints against entities regulated by RBI

Reserve Bank — Integrated Ombudsman Scheme (RB-10S)

» The Reserve Bank has mandated all its regulated entities to have a mechanism at their end to
resolve the complaints received by them from their customers, which is considered as the Internal
Grievance Redress Mechanism of regulated entities.

» The Reserve Bank has also put in place an expeditious and cost-free Alternate Grievance Redress
Mechanism for resolution of customer complaints relating to deficiencies in services rendered by
its regulated entities through the Reserve Bank — Integrated Ombudsman Scheme, 2021 (RB-10S).

» Banks, Non-Banking Financial Companies (NBFC), Payment System Participants (PSP) and Credit
Information Companies (CIC) are considered as regulated entities under the Grievance Redress
Mechanism.

» The RB-IOS adopts a “One Nation One Ombudsman” approach for all complaints against any
regulated entities. It is therefore no longer necessary for a complainant to identify under which
Ombudsman scheme/office, he/she should file a complaint with the Ombudsman.

» The complaints against regulated entities not covered under the RB-IOS are handled at Consumer
Education and Protection Cells (CEPCs) for resolution.

» Thelist of regulated entities covered under the ambit of RB-10S and CEPC can be accessed by visiting
https://cms.rbi.org.in

What to do if you have a complaint?

You can lodge complaint against the regulated entity at its branch or through online in the grievance

redressal portal or any other mode as mentioned in its website. Get acknowledgement or save the reference
number of the complaint.



https://rbi.org.in/web/rbi
https://cms.rbi.org.in/
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When to approach the RBI Ombudsman?
m can approach the RBI Ombudsman, in case: \

> No reply is received from the regulated entity within 30 days - Anytime within one year and 30
days from the date of your complaint to regulated entity.

> Reply received from the regulated entity is unsatisfactory - Anytime within one year of receipt of
reply from the concerned regulated entity.

Note:

» The complaint should contain all requisite details / information as per the complaint form
prescribed in the RB-I0S.

» The complaint should not have been dealt with / pending with any other forum (like Courts) or dealt
earlier by the RBI Ombudsman.

> Filing complaint directly with RBI Ombudsman, without approaching the regulated entity, may

k lead to its rejection.

How to lodge a complaint with RBI?

Complaint against the regulated entity can be filed through any of the following modes:

e Online through the Complaint Management System (CMS) portal of RBI at https://cms.rbi.org.in

e Physical complaint (letter / post) in the form as specified in Annexure in the RB-IOS to
“Centralized Receipt and Processing Centre, 4™ floor, Reserve Bank of India Sector-17, Central
Vista, Chandigarh — 160017”

o J

How to know more about lodging a complaint with RBI?

~

For more information, you can approach RBI Contact Centre facility with Toll-free Number: 14448. The
contact center with Interactive Voice Response System (IVRS) is available 24x7, while the facility to
connect to Contact Centre personnel is available from Monday to Saturday except National Holidays,
between 8:00 AM to 10:00 PM for English, Hindi and ten regional languages (Assamese, Bengali, Gujarati,
Kannada, Malayalam, Marathi, Odia, Punjabi, Telugu and Tamil).

- J



https://cms.rbi.org.in/
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For more information

Please Visit: \

FAQs on RB-10S, 2021-https://website.rbi.org.in/web/rbi/fag-page-2

Or

CMS Portal - https://cms.rbi.org.in/



file:///C:/Users/kamrulislam/AppData/Local/Microsoft/Windows/INetCache/Content.Outlook/TAIFU6CA/FAQs%20on%20RB-%20IOS,%202021%20-
https://rbi.org.in/web/rbi/faq-pag
https://cms.rbi.org.in/
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Annex Il

RESERVE BANK OF INDIA

www.rbi.org.in

YR Red S gr1 fafrafia dwiish, & fovg Riemd! o1 Faru

Rod @ - Tied s Ha TSI (MRET-3Ms3iew)

/> feord a7 o=t wat fafafia st o 3% U] @ U ISR BT JHU™ & /g
3T TR TR TH AR §-E - o1 31w faar §, ford fafaftg dwrsit &1 siiaive
fRrprad Faror & AT S 8|
> Ro1d d@ 3, ReTd 9 - Toiepd SIagH= AiorT, 2021 (3RE1-3MTE3TH) & AW F SO-!
fafaftya sl gr1 veM &) 75 Jarst & Hal ¥ Gdfda uree Rreradl & gmyE &
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Important instructions for E-procurement

Bidders are requested to read the terms & conditions of this e-tender before submitting your
online tender.

1. | Process of E-Tender:

A) Registration: The process involves vendor’'s registration with MSTC e-
procurement portal which is free of cost. Only after registration, the vendor(s) can
submit his/their bids electronically. Electronic Bidding for submission of Technical
Bid as well as Commercial Bid will be done over the internet. The Vendor should
possess Class Il signing type digital certificate. Vendors are to make their own
arrangement for bidding from a P.C. connected with Internet. MSTC is not
responsible for making such arrangement. (Bids will not be recorded without
Digital Signature).

SPECIAL NOTE: THE TECHNICAL BID AND THE COMMERCIAL BID HAS TO
BE SUBMITTED ON-LINE AT www.mstcecommerce.com/eprochome/rbi

1) Vendors are required to register themselves online with
www.mstcecommerce.com— e-Procurement -PSU/ Govt depts— Select
RBI Logo->Register as Vendor -- Filling up details and creating own user
id and password—

Submit.

2) Vendors will receive a system generated mail confirming their registration in
their email which has been provided during filling the registration form.

In case of any clarification, please contact RBI/MSTC, (before the scheduled time
of the e-tender).

Contact person (RBI Thiruvananthapuram):
Smt. Rohini S (AGM), ORBIO, RBI, Thiruvananthapuram

Ph. No.- 7994641573 /| Email: (srohini@rbi.org.in )

Shri. Gokul S Kumar (Asst.), ORBIO, RBI, Thiruvananthapuram

Ph. No.- 8592899003 / Email: (gokulkumar@rbi.org.in )

Contact person (MSTC Ltd):

1. MSTC, Office Address: 1st Floor, Forest Central Library Building, Kerala
Forest Head Quarters, Vazhuthacaud, Thiruvananthapuram - 695014,
mstctvm@mstcindia.co.in , Ph: 0471-2529137

2. Shri Santhosh Kumar-  skrajendran@mstcindia.co.in Mobile 8884600700

3. Mr. Sushil Nale, Asst. Manager — sushil@mstcindia.co.in Mobile-
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09987758460
4. Ms. Archana, Asst. Manager- archana@mestcindia.co.in Mobile-
09990673698
5. Ms. Rupali Pandey, Executive- rpandey@mstcindia.co.in Ph- 022 22886268
6. Mr. Tejas V, Executive tejasv@mstcindia.co.in Ph-022
22822789 Google hangout ID- (for text chat)-
mstceproc@gmail.com
E-mail Help Desk-_helpdesk@mstcindia.co.in

B) System Requirement:

i) Windows 7 or above Operating System
i) IE-7 and above Internet browser.

iii) Signing type digital signature

iv) Latest updated JRE 8 (x86 Offline) software to be downloaded and installed
in the system.

To disable “Protected Mode” for DSC to appear in The signer box following
settings may be applied.

Tools => Internet Options =>Security => Disable protected Mode If enabled- i.e.,
Remove the tick from the tick box mentioning “Enable Protected Mode”.

Other Settings:

Tools => Internet Options => General => Click on Settings under “browsing
history/ Delete Browsing History” => Temporary Internet Files => Activate “Every
time | Visit the Webpage”.

To enable ALL active X controls and disable ‘use pop up blocker under Tools—
Internet Options— custom level (Please run IE settings from the page
www.mstcecommerce.com once)

The Techno-commercial Bid and the Price Bid shall have to be submitted online
at  www.mstcecommerce.com/eprochome/rbi .E-tenders will be opened
electronically on specified date and time as given in the E-tender.

All entries in the e-tender should be entered in online Technical & Commercial
Formats without any ambiguity.

Special Note towards Transaction fee:

The vendors shall pay the transaction fee using “Transaction Fee Payment” Link
under “My Menu” in the vendor login. The vendors have to select the particular e-
tender from the event dropdown box. The vendor shall have the facility of making
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the payment either through NEFT or Online Payment. On selecting NEFT, the
vendor shall generate a challan by filling up a form. The vendor shall remit the
transaction fee amount as per the details printed on the challan without making
change in the same. On selecting Online Payment, the vendor shall have the
provision of making payment using its Credit/ Debit Card/ Net Banking. Once the
payment gets credited to MSTC’s designated bank account, the transaction fee
shall be auto authorized, and the vendor shall be receiving a system generated
mail.

Transaction fee is non-refundable.

A vendor will not have the access to online e-tender without making the payment
towards transaction fee.

Note:

Bidders are advised to remit the transaction fee well in advance before the closing
time of the event so as to give themselves sufficient time to submit the bid.

Information about e-tenders /corrigendum uploaded shall be sent by email only
during the process till finalization of e-tender. Hence the vendors are required to
ensure that their corporate email I.D. provided is valid and updated at the time of
registration of vendor with MSTC. Vendors are also requested to ensure validity
of their DSC (Digital Signature Certificate).

E-Tender cannot be accessed after the due date and time mentioned in NIT.

Bidding in e-tender:

a) Vendor(s) need to submit necessary e-tender fees and Transaction fees (If
ANY) to be eligible to bid online in the e-tender. E-Tender fees and Transaction
fees are non-refundable.

b) The process involves Electronic Bidding for submission of Technical and
Commercial Bid.

C) The vendor(s) who have submitted transaction fee can only submit their
Technical Bid and Commercial Bid through internet in MSTC website
www.mstcecommerce.com — e-procurement —PSU / Government departments.
— Login under RBI — my menu— Auction Floor Manager— live event —Selection
of the live event.

d) The vendor should allow running JAVA application. This exercise has to be
done immediately after opening of Bid floor. Then they must fill up Common
terms/Commercial specification and save the same. After that click on the
Technical bid. If this application is not run, then the vendor will not be able to
save/submit his Technical bid.
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e) After filling the Technical Bid, vendor should click ‘save’ for recording their
Technical bid. Once the same is done, the Commercial Bid link becomes active
and the same has to filled up and then vendor should click on “save” to record
their Commercial bid. Then once both the Technical bid & Commercial bid has
been saved, the vendor can click on the “Final submission” button to register their
bid.

f) Vendors are instructed to use Attach Doc button to upload documents.
Multiple documents can be uploaded.

g) In all cases, vendor should use their own ID and Password along with
Digital Signature at the time of submission of their bid.

h) During the entire e-tender process, the vendors will remain completely
anonymous to one another and also to everybody else.

i) The e-tender floor shall remain open from the pre-announced date & time
and for as much duration as mentioned above.

i) All electronic bids submitted during the e-tender process shall be legally
binding on the vendor. Any bid will be considered as the valid bid offered by that
vendor and acceptance of the same by the Buyer will form a binding contract
between Buyer and the Vendor for execution of.

K) It is mandatory that all the bids are submitted with digital signature
certificate otherwise the same will not be accepted by the system.

) Buyer reserves the right to cancel or reject or accept or withdraw or extend
the e-tender in full or part as the case may be without assigning any reason
thereof.

m) No deviation of the terms and conditions of the e-tender document is
acceptable. Submission of bid in the e-tender floor by any vendor confirms his
acceptance of terms & conditions for the e-tender.

8. | Any order resulting from this e-tender shall be governed by the terms and
conditions mentioned therein.

9. | No deviation to the technical and commercial terms & conditions are allowed.

10. | The e-tender inviting authority has the right to cancel this e-tender or extend the
due date of receipt of bid(s) without assigning any reason thereof.

11. | Vendors are requested to read the vendor guide and see the video in the page

www.mstcecommerce.com/eprochome to familiarize them with the system before
bidding. For technical assistance, MSTC officials may be contacted at 0471-
2529137 well in advance and bidders are advised to avoid any last-minute rush.
In case of any technical assistance required from MSTC, Bidders must contact
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MSTC at least one day prior before the e-tender closing day and get all their
queries resolved.
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